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Tuesday, Jnue 20, 1967/Jyaistha 30,
1889 (Saka).

The Lok Sabha met at Eleven of the
Clock.

(Mb. Spcakzr in the Chair]
ORAL ANSWERS TO QUESTIONS
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Dm Deputy Mutator tn tke Minis­
try of I M *  Afrkaltare, Community
Development and Cooperation (Shri
D. Ertag): (•) to (c). In advi*ing Gov­
ernment on price policy for agricul­
tural commodities the Agricultural
Prices Commission set up by It keeps
in vew the need for evolving a balan­
ced end Integrated price structure tn 
the perspective of the overall need* of
the economy and with due regard to
the interacts of the producer and the
consumer.
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t  w  vrir * t *TTar<
WT J ?

The Minister of State hi the Minis
try of Food. Agriculture, ComJBMUlty 
Development and CooperiUon. (8hrl
Annasahlb Shinde: We do take inti
consideration the cost of production
of various crops. The cost of produc­
tion is available on the basis the cost
of the various farm management
studies carried on and the variation?
as a result* of price increase in inputs.
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Shri ftnnanahth Shtnde: Recently
our approach has been really to fix
incentive prices. The Agricultural
Prices Commission, which advises
Government in agreed to thcee matters,
has it in its terms of reference speci- 
ftcal'y, that while recommending a
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price policy and relative prioe struc­
ture, the Commission may keep in
view the need to provide an Incentive
to the producer for adopting improved
technology end for maximising pro- 
dutcjon. There are other factors such
as the need to ensure rational utilisa­
tion of land and other production re­
sources, and the likely effect of the
price policy on the rest of the eco­
nomy, on the general level of prices,
industrial cost structure etc.
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(f ffr f*TT VW lfcf T ^ t  *
x *  % Tt$ tt  f  ?

Shri Annaihlb Shlnde; Yes, the
Foodgrains Policy Committee also re­
commended that first of all, Govern­
ment should adopt a policy of announ­
cing minimum prices, support prices,
as well as the procurement prices,
which will be fixed by Government
which should be incentive prices.

Dr. Batten Sea: It is a known fact
that the producers of crops, particu- 
laly foodgrains, get a certain price
when they sell their produce whereas
after sometime when the grain thus
bought goes to the godowns of big
merchants, the prices rise inordina­
tely. What steps have Government
taken to stop this malpractice by the
big grain merchants and other people
who go on hoarding foodgrains?

Shri ftnnaealilfi Shiatde; The hon.
Member is right. In the good old
days, it was the normal feature of the
economy that immediately the har­
vest is over, in the post harvest
period, prices used to be depressed,
and then in the lean period they
used to shoot up and the private trade
used to play havoc with the economic
life of the people. After taking into
account all these factors, Government
have now taken a number of measures
including the establishment of the
Food Corporation. We wish that more
and more of the foodgrains trade

comes into the public sector. That is
the only remedy.
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Shrt Annasahlb Shinde: I know the
hon. Member has been agitated on this
question for quite some time. I quite
sympathise with him. The Agricultu­
ral Prices Commission has been cons­
tituted. I think the suggestion can be
taken into consideration when new
members are added to the Commis­
sion at the time of reconstitution.
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Shri Afloankft Shinde: That hap­
pens to be the demand of the cotton
growers all over the country. Even
the other day, I was in a major cot- 
ton-growing area of our country.
There also, the cotton growers made
this demand. Actually, the prices of
cotton are determined by the Com­
merce Ministry, and I would not be
ki a position to answer this question.
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T ÎT I

Mr. Speaker: Perhaps the question
of price* can be referred to the Com­
merce Ministry. I do not know. You
wi1l have to evolve tome method.
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Shrimati Shuda Mokerjee: May I
know from the hon. Minister, from
the data available, whether he can
five us an idea as to what is going to
be the fall in the production of sugar
in the current year?

Shri Annasahib Shinie: With due
respect to the bon. lady Member, this
supplementary does not arise out of
this question.

Mr. Bpeaker: She may put a sepa­
rate question.

Shri Eaadappen: In every State, the
procurement price of foodgrains has
been fixed, whereas the central Gov­
ernment has not taken any steps to
regulate the price of inputs that the
peasants have got to incur, particu­
larly, with regard to fertilisers, the
cost of labour and electricity charges
and other things. I would like to
know whether the Government would
take steps to see that the cost of in­
puts is not allowed to rise manifold
when they are fixing the ceiling price
for the foodgrains and other cash
crops?

A H  A w —M i SUaie. The Agri-
MQtattal Prion Commission is an ex­

pert body and they necessarily take
into consideration all these factors
such as the rise in the cost of inputs
when recommending either the mini­
mum price or the procurement prioe.

Shri K&ndappan: Sir, I crave your
indulgence. The foodgraJn prices have
been fixed long ago. After fixing the
prices, there is evidence that the cost
of inputs has been rising two-fold,
three fold and sometimes manyfold
in some items. He has not given any
answer to this aspect of the question;
they have not at all considered this.

Shri Annasahib Shfcade: The over­
all effects of increase in the cost of
cultivation is taken into consideration.
Recetly, may 1 submit for the informa­
tion of the hon. Member that we have
constituted a Standing Committee
under the chairmanship of. . . .

8hri Kandappan: I do not want any
committee. What are the concrete
steps taken?

Mr. Speaker: Let him hear the hon.
Minister.

Shri Kandappan- Can he not give a 
direct answer? Does he mean to say
that the price of inputs has not risen?

Shri A mis sahib Shinde: Just as we
have the index for the coat of living,
on the basis of which we can readily
assess what has been the increase in
the standard of living, and the in*
crease in the prices etc., similarly, In 
regard to the cost of cultivation, *e
are trying to construct indices on the
cost of cultivation. I think when the
data are available, perhaps it will be
possible to make recommendations in
regard to agriculturl prices on the
basis of those data.

Gotten Development Scheme
+

*M1 Shrimati Saseela Qepalf?
shri A. X. Gopalan:
Shri K. Ramaai:
Shri Parthasarathy:

Will the Minister of Vtoot aad Agri- 
esdtare be pleased to state:

(a) whether Government have re* 
celved the cotton development schanw* 
of the Indian Cotton Mttbi Federation;




